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HIGH COURT OF JAMMU AND KASHMIR   

AT JAMMU 

                   

                                                                

       EMG- WP(C) No. 45/2020 

      EMG-CM No. 100/2020 

     (Through Video Conferencing) 

 

 
Lekh Raj                                                                                     …Petitioner(s)                                

        Through:- Mr. Rajnesh Singh Parihar, Advocate 

                       (Through Video Call) 
           v/s 

Union Territory of J&K and others                                       ….Respondent(s)                                                  

       Through:-  Mr. S. S. Nanda, Sr. AAG 

                        (Through Video Call) 

 

  

Coram:       HON’BLE MR. JUSTICE RAJESH BINDAL, JUDGE 

  

ORDER 

 

 Notice to the respondents for 10.06.2020. 

 Mr. S. S. Nanda, Sr. AAG accepts notice on behalf of the 

respondents.  

 

 

                                            (RAJESH BINDAL)             

                                                                JUDGE                                     

Jammu 

03.06.2020 
Vijay 
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